
143 Metter, under JULY 10, 1980 Rule 377 

[Shri Maganbhai Barot] 
amount/interim payment is to be 
arranged within 60 days of receipt of 
the options. 

A provision of Rs. 10 crores has 
been made in Budget Estimates for 
the current financial year for this 
purpose. 

.some of the erstwhile banking com-
panies have already exercised the 
option and have also sought interim 
payment. On the basis of these 
options, payment of amount IS requir-
ed to b arranged in July 1980 to the 
New Bank of India Ltd. (Rs. 56.29 
lakhs in cash) and Vijaya Bank Ltd. 
(Rs. 240 lakhs-Rs. 88.17 lakhs in cash 
and Rs. 151.83 lakhs in the form of 
securities) . 

As the Demands for Grants have 
110t yet been passed by the House, it 
1s proposed to draw an advance of 
B.s. 296.29 lakhs from the Contingency 
Fund of India for arranging these 
payments. The advance will be re-
couped to the Contingency Fund as 
soon as the Appropriation Bill for the 
whole year has been passed by the 
two Houses and assented to by the 
President. 

13.15 hrs. 
MATTERS UNDER RULE 3,;"7 

(i) STEP TO STOP EXPULSION OF SCHE-
DULDED CASTES I SCHEDULED TRIBES 
STUDENT FROM I.I.T., BOMBAY. 

SHRI A. K. BALAN (Ottapalan1 ): 
I would like to invite the kind atten-
tion of the Government to the prob-
lems of students especially those be-
longing to Scheduled CasteslSchedul-
ed Tribes. Sir, the expulsion of Sche-
duled CasteiScheduled Tribe students 
in I.I.T. Bombay has become more 
severe in the past few years. Every 
year Scheduled Caste I Scheduled 
Tribe students are being asked to 
leave the institute because of poor 
peTformance. But no sincere efforts 
'are being: made by the Institute to 
brl'lg them UP to the reQ.uired lev~l. 

'-

I, therefore, feel that instead of 
asking them to leave the Institute. 
sufficient facilities, encouragement 
and guidance should be given to. 
compete with the general students,. 
as done in other I.I.Ts. 

In short, the Institute is not taking 
responsible attitude towards the SCI 
ST students with genuine problems--
academic and psychological. I. there-
fore, strongly feel that this pralCtice 
of expelling the students should be 
stopped and instead be given all pos-
sible facilities, help, guidance and 
encouragement so that the SC 1ST 
students can step into the open world 
with confidence. 

r pray to the Minister of Education 
and the Government to intervene in 
this genuine case without any delay. 

(ii) NEED FOR BETTER STORAGE FACILI-

TIEs FOR WUEAT IN THE FOOD 
CORPORATION OF J'NDIA WARE-

HOUSES IN ALLAHABAD. 
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(iii) NEED FOR EFFECTIVE MEASURES TO 
CHECK THE SOIL EROSION CAUSED 
BY BURl GANDAK RIVER IN WEST 
CHAMPARAN DISTRICT OF BIHAR. 
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(iv) REpORTED CANCELLATION OF PAS-

SENGER TRAINS IN KERALA DUE TO 
SHORTAGE OF COAL. 

SHRI GEORGE JOSEPH MUNDA-
CKAL (Muvattupuzha): Every now 
and then there is cancellation of pas-
senger trains in Kerala due to short-
tage of coal. From last Sunday on-
wards a number of trains have been 
cancelled. Kerala Sotatc is far away 
frotrt the coal area. Instead of electri· .. 
fying the railway lines Or supplying 
diesel engines, Railway Department is 
supplying old condemned steam en-
gines to Kerala. For the old steam 
engines, adequate quantity of coal is 
also not supplied. Kerala is the only 
State having surplus electricity and 
selling the energy to other States. For 
a permanent remedy, please electrify 
the railway lines. I request the Gov-
rnment of India to supply coal im-
Inediately or send diesel engines as an 
alternative arrangement and restore 
the cancelled trains in Kerala at the 
earliest. For the 01' steam engines, 
adequate quantity of coal is not also 
supplied. Kerala is the only state 
having surplus electricity and selling 
the energy to other States. For a 
permanent remedy. please electrify 

the railway lines. I request the 
Government of India to supply coal 
immediately or send diesel engines, 
as an alternative arrangement and 
restore the cancelled trains in Kerala 
at the earliest. 

(v) NEED TO PREVENT GOOD BREED CAT-
TLE OF RAJASTHAN BEING TAKEN 
TO BOMBAY FOR SLAUGHTER. 

"'" ~ri~ (~~r.rr~) : ~q-rt1:f~ -q~~lf, 
4' f;:rtf1:{ ~ 0 37 7 at. ~T;:r fo:{~f~fV(f 
lli{~vf f~ ctT 'ql~ lH'l;{llf tf~T ijfT ~ 
f:lfTrf tfTCflfqCf Cill'l.o:rr :qT~ ~ --

"~T~~~Ff Cfil" ~~i ~~ iti Cf1lT"f) ifi) 
ifHll Gf~1§l;f lf .q\jf~ * ~m:qT~ ~ 
~9:aT -U~~TOf iti f.,CfTfu~ it \ll[if'~ 
~)tf ~ ~,.~ ~wifa ~rr If)1 'Sd~T 
qcn tt 1flrT ~ \ ~: ~'it ~~l({tl CfiT 
~~ ~i~~ it tlfTrj ~;;r ~TC1 ~lfGfi ~ I" 

(vi) REPORTED CONSTANT SHUT DOWN 
OF KOTA ATOMIC POWER PLAN,]'. 

SHRI NAWAL KISHORE SHARMA 
(Dausa): The Rajasthan Atomic power 
plant near Kota had again gone 
out of generation in the first week 
of July 1980. Earlier also it had gone 
out of generation several times. The 
present fault in the plant has re-
sulted in the reduction of the total 
availability of power to the State by 
about 80 lakh units per day. There 
is lJeed to constitute a high power 
committee to go into the causes ot 
the failure of the plant very frequen-
tly_ I request the hon. Minister of 
Energy to make a statement on the 
breakdown in the Rajasthan AtomiC' 
Power Plant and also inform us of 
the steps taken or proposed to be 
taken to ensure that the plant does 
not go out of generation again and 
again. 

(vii) ALL-WEATHER SlfiP PLYING BEr-
WEEN LAKSHADWEEP AND MAIN-
LAND BEING HELD uP AT COCHIN 
PORT. 

SHHI p. M. SAYEF.D (Lakshad· 
weep): I seek your permlsmon 1.0 
draw the lmmediate .attention of ~e 
government to a matter of uriE'nt 


